119 Matters Under Rule 377

MR. CHAIRMAN: | do not allow. We are
on Matters Under Rule 377.... (Interruptions)
... That is not the procedure. Please do not
record.

(Interruptions)"

MATTERS UNDER RULE 377
[English)

() Needto Clearthe Proposal
of Orlssa Government for

setting up District Centres for
English Languages Teach-
ing at Sambalpur and Baripada.

SHRISRIBALLAVPANIGRAHI (Deog-
arh): | want to raise the following matter
under Matters under Rule 377.

The Orissa Government have decided
to open two New District Centres in English
language teaching - one at Sambalpur and
the other at Baripada for the current aca-
demicsessionand have agreedto bear state
share of these two new districtcentres. This
matteris pending with the Ministry of Human
Resources Development for the last two
years. The proposals should be cleared
immediately and necessary actiontaken, so
that the Centres start functioning forth with.

(i)  Need to take adequate anti-air
Pollution measures at Rourkela
Steel Plant and Fertilizer plant,
Orissa.

KUMARWFRIDATOPNO (Sundargarh):
Air poliution has posed a serious protlemin
and around Rourkeia city. The iron dust
discharged through the chimney of the steel
plant along with the polluted smoke are
being spread over the entire area. The iron
dustfallin the eyes of the people, particu!ary
the two wheeler drivers face this problem.
They feel pain in their eyes and some ail-
ments develop intheireyes after afew days.
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Inmany cases, the eyes are damaged ifthe
iron dust are not taken out immediately.

According to an estimate, about 2000
people take admission in the Rourkela
Government Hospital and an equal number
of them in the Ispat General Hospital every
year complaining some kind of eye ailment
or the other due to the falling of iron dust in
their eyes.

Both the Rourkela Steel Plant and the
Fertilizer Plant set up by Fertilizer Corpora-
tion of India are equally responsible for the
growing airpollution in and around Rourkela
city. The polluted air mixed with iron dust
discharged from Rourkela Steel Plant is
causing a number of diseases like Asthma,
Tuberculosis, Cancer and several othereye
ailments. In order to put an end to the
occurrance of these diseases, | urge the
Minister of Environment and Forest to pre-
vailuponthe Ministry of Steel and Fertilizers
to take adequate modern anti-air pollution
measures at the Steel Plant and Fertilizer
Plant at Rourkela forthwith.

(iii) Need to Look into the Deaths
due to Malarla In Mizoram.

DR.C SILVERA (Mizoram): The mos-
quito menace in Mizoram is sharply on the
increase during the last one year orso. This
is mainly due to the non-availability of insec-
ticides intime. No spraying of DDT was done
during the year 1991 due to want of the
insecticide. Itis presumedthat it is because
of this that mosquito menace and malaria
deathis sharplyontheincrease, Thefollow-
ing statistics will prove the facts, Malaria
deathin1988-16;1989-17;1990 - 8; 1991
- 12 and 1992 (till July) - 23.

Since NMEP is a State/Central Pro-
gramme, it is experienced that the Central
contributions both in kind (commodities) and
in cash are generally received late putting

* Not recorded.
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the eradication programme, which is sea-
sonalinto difficulty. Itherefore urge uponthe
Government to consider this increase in
mosquito and malaria deaths in Mizoram
and send all the Central contributions to-
wards this NMEP Programme to Mizoram
Government immediately so as to avoid
further increase of Malaria deaths.

(v) Need for a Review of Family
Planning Programme In Baster
District, Madhya Pradesh

[Transhation}

SHRIMANKU RAM SODI(Bastar): Sir,
\in the last 10 years, thousands of people
"have died of gastroenterities, cholera, ma-
laria, meningitis etc. in the tribal district of
Bastarin Madhya Pradesh and many are still
dying every year. Among them the number
of children is the largetst i.e. almost 60 per
cent or even more. On the other hand the
family planning programme is being zeal-
ously and meticulously implemented by the
Government of Madhya Pradesh. As are-
sult the birth rate among adivasis is con-
stantly decreasing in Bastar. The proof of
this fact is that the target of family planning
programmes is always achieved in Bastar
and for this the department has also bagged
many prizes. Consequently, in other tirbal
areasalsotheraisfallinthebirthrate. There
has been no increase in population at all in
Abujhamar for the last 15 years. The Gov-
ernment of Madhya Pradesh has never
conducted a surveyto know asto whatisthe
birth and death rate of the tirbals. Going
ahead with the family planning programme
without trying to know the ratio of birth and
death amounts to the extinction of the tribals.

| would therefore like to submit that
among with taking care of health of the
tribals of Bastar as well as of other tribal
districts a survey should be conducted
immediately toknow the ratio of the birth rate
and death rate of the tribals. Any target for
the family planning programme in those

districts shouldbe fixed only afterthat survey
Is conducted, otherwise the family planning
programme should notbe implementedthera.

v) Need to concect Kota, Rajast-
han by Air

[Translation)

SHRI DAU DAYAL JOSHI (Kota): Sir,
the city of Kota is the industrial capital of
Rajasthan. Itis unfortunate that inspite of all
the efforts Kota is not being linked by air and
instead the Yaudoot services which was
already in operation has been suspended.

Itis therefore requested that keeping in
view the importance of the city of Kota it
should immediately be linked by air.

(vi)  Need for early completion of
Electrification of Rallway Track
from Hathras Fort to Hathras
Junction U.P.

[ Translation]

DR. LALBAHADUR RAWAL (Hathras):
Sir, the Government had given an assur-
ance in 1991-92 for the electrification of the
railway track from the forl of Hathras to
Hathras junction in the district of Hathras for
the introduction of electric trains, Accord-
ingly a survey was conducted and the work
was started but the progress of work was so
slowthat it could not be completed withinthe
stipulated period and nowthe work hasbeen
completely suspended as a result of which
the target has not been achieved by the
Government. The people of this area are
facing lotof probleminthe absence of proper
railway facilities.

| would, thercfore, submit to the hon.
Minister of Railways that efforts should be
made to complete the work of railway track
between the fort of Hathras and Hathras
junction soon.



